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Marginalized/Unorganised Sector'. Th

shall provide the following documents:

Depariment of Social Welfare

Directorate of Social Welfare

Notification

83/10/2021/SDB/Covid/1585

The Government of Goa is pleased tg
general information of public, which g

1. Short title and commencement,

publication in the Official Gazette ::}f
Directorate of Social Welfare, Governmse

& Obje&tives.— The objectives of the

» Primarily to provide a one tims

make the following Scheme and 1s hereby published for
hall come into force from the date of publication in the

— This Scheme may be called 'Cowvid-1Y Relief to
e Scheme shall come into force from the date of its
Goa Government and shall be implemented through
nt of Goa.

Scheme are as follows:

» financial relief to a large number of people engaged in

different marginalized/unorgahized sectors, whose livelihood/source of income has

been interrupted due to the CC

» Help such people to tide thro
impact caused by the pandemi

3. Target group and eligibility —

Target Group:— (i) The Scheme ¢
in traditional occupations and traditi

VID-19 pandemic.

ugh the difficult phase and recover from the financial

=

™

hall be applicable to all those people who are engaged
pnal business of Goa and occupations of resident Goans

mostly informal and largely unorgfnized sector of Goa's economy, which have proven

operational/production/marketing hi
local people/knowledgeable local €

story before liberation of Goa (1961) as testified by the
xperts and where available, supported by published

documents/product samples/ethnographic/museum displays Schedule (A)

(if) Besides this, target group als
who were affected on account of Co

/

include the pilot of Motorcycle and Auto Rickshaw pilot
d-19 pandemic Schedule (B).

(iii) Further, the target also includes certain categories of occupations as mentioned in

Schedule (C) for the benefit of the sc
pandemic.

(iv) The target group also include

neme due to their loss of income on account of Covid -19

' the occupations as mentioned in Schedule (D) due to

their loss of income on account of Coyid — 19 pandemic.

4. Eligibility & documents required.—

(a) Attested or self attested copy
Goa.

(b) Attested or self attested copy @

- All applicants, for availing benefits under this Scheme,

pf Electoral Photo Identity Card issued by authorities in

f Aadhar Card.

(c) Attested or self attested copy of Bank passbook.

(d) Verification
designated by the Municipal Council

& Recommendgtion by the Office of Panchayat

Secretary/Officer
/Corporation of City of Panaji, as in Annexure-I

389




OFFICIAL GAZETTE -— GOVT. OF GOA
29TH JULY, 2021

SERIES I No. 18
>. For establishing the applicant's efjgagement in the relevant trade, the following eligibility

criteria will apply for the applicant whq belongs to Schedule-A:

a. Attested or self attested copy| of License or Registration or valid Permit issued by
competent authornty, pertaining to their marginalized/unorganized trade OR

b. A copy of certificate from a registered association of the trade, as per format given in
Annexure - [I

5.1 Por establishing the applicant's gngagement in the relevant trade, for an applicant who
belongs to Schedule-B, following eligibility criteria will apply:

a. Attested or self attested copy|of Badge and License or Registration or valid Permit
1ssued by competent authority, pertalning to their marginalized/unorganized trade OR

b. A copy of certificate from a regjstered association of the trade, as per format given in
Annexure - 11

5.2 For establishing the applicant's engagement in the relevant trade, for an applicant who
belongs to Schedule-C, following eligibility criteria will apply:

a. Attested or self attested copy pf Badge and copy of License or Registration or valid
Permit i1ssued by competent authorify, pertaining to their marginalized/unorganized trade
and certificate as per format at Annegure-III

©.3 For establishing the applicant’'s gngagement in the relevant trade, for an applicant who
belongs to Schedule-D, following eligibility criteria will apply:

a. Attested or self attested copy ¢f Badge issued by competent authority, pertaining to
their marginalized/unorganized trade|,

This scheme shall not be applicable tp those employed in:

a. Government, Government funded organisations, statutory organisations, Central
Government & its organisations. |

b. Private organisations including ompanies, Partnerships, Associations of Persons, Body
of Individuals, Trusts, Co-operative S¢cieties and the likes.

6. Benefits— An amount of Rs. 500(/- (Rupees five thousand only) shall be granted to the
eligible applicant as a one time relief @nd the same will be transferred directly to the bank
account of the beneficiary. |

7. Mode of application.— The application for availing the benefits under the Scheme. shall be
made In a prescribed form by Directgrate of Social Welfare and shall be submitted to the
concemed Panchayat Secretary/Chief |Officer of Municipality or Officer designated by the
Municipal Council/Corporation of City of Panaji. "

The Panchayat Secretary/Officer designated by the Municipal Council/Corporation of City of
Panaji shall verify and forward the application received by them from the applicant so as to
reach the Directorate of Social Welfare, Panaji, within 10 days from the receipt of the same.

8. Scrutiny of application.— A commiftee comprising of the following members will scrutinize
all the applications received within 15 days.

9. Scrutiny Committee.— The Committee shall consist of the following:
® Deputy Director, Social Welfare Chairman

® District Welfare Officer(N) Member Secretary
® Asst Accounts Officer, Social Welfare Member
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10. Sanctioning.— Based on the r
Welfare shall sanction the applicationsg

eport of the Scrutiny Committee, the Director,
within 15 days.

- - T

297H JULY, 2021

Social

11. Disbursement.— The Director, |Social Welfare, shall within 8 days of sanctioning an

application, refer the bills to the Direg
account of the beneficiary.

torate of Accounts for disbursement directly to the bank

12. Classification of Marginalized/Unorganized Sector.— The classification of Marginalized/

Unorganized Sector Occupations shal
Schedule- D.

13. Interpretation of Scheme.— S

concerning the interpretation of the scheme.

14. Relaxation of the Scheme.—
a. The Government may relax any

b. The Government shall have full

Marginalized/Unorganized Sector Ogcupations.

By order and 1n the name of Governor of Goa.

Umeshchandra Joshi, Director of Sodial Welfare & Ex-officio Jt. Secretary (SW).

Panaji, 28th July, 2021.

or all the conditions under this scheme.

List of the Traditional Businesses and Occupations

| be done as per Schedule-A, Schedule-B, Schedule-C &

ecretary, Social Welfare, shall be the final authority

power to add occupations or change the classification of

SCHEDULE-(A)

Sr. No. Traditional Business and Occupations Local designation as available
01 Subsistence seasonal horticulture Molekars :
02 Subsistence Floriculture Fulkars -
03 Subsistence Fisheries Ramponkars, Gabits, Pagi
04 Pastoralism/herding cattle in pastures, ghee, Gouly/Dhangars, Gorva rakhne
butter production
05 Subsistence farmers Shetkar/shetkari
06 River alluvium/silt based farmer Purani shetkar/purankar
07 Fish gear maker Thakar :
08 Riverine fisheries Kinvakars
09 Carpentry Chari, Sutar, Mestri, Panchal -
10 Pottery Kumbhar, Shet, Shetkar
11 Bamboocraft Traditional Dalit (SC) Occupation
12 Grasswork (Utensils from grass [fibers) Tan Vinapi )
13 Bangle/Glass Work Kankankars (Kankan)
14 Coppersmiths (Cooper bronze, grass works ) Kansar, Shinde, Rende
15 Goldsmiths and gold artisans Sonar )
16 Feni distallation Bhatti-kars
17 Cobblers (shoe making, repairing ) Traditional occupation of SCs
18 Broom Makers ' Saani/Khutaro karapi )
13 Agriculture implements Mest
20 | Oil Extraction Ghane-Kar, Teli _
21 Laundry

Madval
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Sr. No. Traditional Business and Occupations Local designation as aﬂv;aila}.ﬁ- N ___t I
|  Z2 Imnsn;iﬁ*tjhs _— - - Lohar, Mest e _ ___i
i 23 Bead, stone necklaces B - Pidduk-kars, Vanjaris N
H_Efid_ Wild honey extractnr; i

25 Tuber farmers Kanga Kadpi Shetkar |

26 Local chilli farmers Molekars with specialization in a single

- crop of chillies

27 Masons Gavandy/Gounndy B

28 Painters Sk N Chitari .
& 29 Garland makers, floral decorators Fulan ) ) B

30 Local sweet meat makers Khazekars i

31 Local gram sellers Chanekars - .

32 Local Pyrotechnicians/fireworks specialist Foger, Fogeri ) _

33 Local bakers, Confectioners Poder 3

34 Salt producers Mithkar, Agarkar . i

35 Needlecraft, embroidery Suit-sut shivan katapi i

36 Coconut plucking Padeli

37 Plantation worker Bhageli B

38 Lime maker Chune-kar

39 Weaving Vinkar )

40 Coconut toddy tapping Reinder -

41 Beam Makers Vanshekars _ -

42 Tinner Kalaikars

43 Tailors, dress, costume makers Doni, Shimpi .

a4 Barber Mhalo

45 Fruit Pluckers (other than coconut) Paddekars

46 Coconut dehusker Olpi/Nall solpi

47 Coconut jaggery maker Goddkar, Goodkann B

48 Coconut harvestors Cameri

49 Cocunut husk rope({razu) maker Razukar

50 Matted coconut leaves maker Mollankar )

51 Catering of local food Randapi

52 | Herbal Medicine Practitioner Ghadi, Vaiz/Vhakhadakanr

53 Toy makers Chitan

54 Midwife Suin B

&b Laterite stone dresser Chiro Taspi >

56 Idol maker, sculptor Murtikar

57 Khazan bundh repairer Bhomkar :

58 Canoe builder Vhodekar, Vode Karapi

o9 Bone setter Hadancho Voiz

60 Fuffed rice maker Chirmulyo, Fov Kara]_:}i,:‘Ka_n.d pi

61 Last rites performer Kirwant, Anteshti Vidhi Karpi, Pedo

62 Tourist Guide :

63 Loader Hamaal/Bhaadel (female In:-aders]
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Lecal designation as available

51. No, | Traditional Business and D_f:cupati Bets
64 MGNREGA H\J:{JI}{EI'E ;FJhD are gctive for last 3 -
years
65 Priest Pujari
] 66 Theatre/Tiatr Artist Tiatrists . .
67 | Musician Vaizntr m—
- 68 Kiosk DVJH;I : Gaadekar _ )
69 Housemaid Gharantle kam karpiff(;.;t_-lyali
N : SCHEDULE — (B) o N
1. Motorcycle Pilot - ) - :
2. Auto Rickshaw Pilot
SCHEDULE - (C) -
1. Stage Carriage Bus Driver, who does nfpt own the vehicle _
2. Stage Carriage Bus Conductor, who ddes not own the vehicle
3. Taxi Driver, who does not own the vehigle
4. Goods carrier Driver or Conductor, whao|does not own the vehicle
Maximum one applicant of a type will be allowed to apply against one vehicle.

SCHEDULE - (D)

3. Taxd Driver, who owns the vehicle

2. Stage Carriage Bus/Mini Bus Conductor

1. Stage Carriage Bus/Mini Bus Driver, whio owns the vehicle

, who owns the vehicle

4. Goods carrier Driver or Conductor who awns the vehicle

Maximum one applicant of a type will be gllowed to apply against one vehicle.

ANNEXURE-]I

VERIFICATION & RECOMMENDATIO
OFFICER/COMMISSIONER OR OFFICE

I, hereby Certify to the best of my kno
in his/her application is verified by me anc

1s recom

“COVID-19 relief to Marginalized /Unorgani

N BY THE OFFICE OF THE SECRETARY V.P./CHIEF
DESIGNATED BY COMMISSIONER, CORPORATION OF
CITY OF PANAJI

wledge and belief that the information given by the applicant
| is true to the best of my knowledge. The case of Shri/Smt.

nded for sanction of Financial Assistance unde: the scheme
ed Sector affected due to covid-19 pandemic”.

Designation

Signature of Verifying Official with date

Office Seal

Name of Verifying Official: --------=cmecceeee-

bk e R N N pe—
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ANNEXURE -1

ERIFICATION

29TH JULY, 2021

Format of Certificate to be issued by A$sociation of relevant trade for applicant belonging to
chedule A & B

I, Shri/Smt./Kum.

Shri/Smt./Kum.

age

resident of

—

nereby certify that
years,

1s registered with

(Name of the Association) and the particularsy/information given in the applicaticn by him/her are correct.

I, further certify that Shri/Smt./Kum.

, for the last

—

o —

YEedars, since

Place;

Date:

15 engaged as

Signature of the President/Secretary of the Association.

Name:

Designation:

Address:

Telephone:

Registered No. of the Association:

Affix the Seal:

NEXURE - III

Format of Certifjcate for Schedule-C applicant
(To be issuefl by owner of the vehicle)

I, Shr/Smt./Kum.

the registered owner of Vehicle No.

which is a

(Yellow Black Taxi/Tourist Taxi/Stage Carrier [Bus/Mini Bus), having a Valid Permit No

and Shri/Smt./Kum.

—

hereby certify that I am

is employed as a

(Driver/Conductor) for this vehicle, having Valjd Driving License No.

-_—

(in case of Driver

only) and Badge No. (in case (of Driver & Conductor).

I say that, the contents of the foregoinfy paras are true and nothing is false.

WWww. goaprintingpress.gov.in

Govemment Printing Press,

Published and F‘rjmjl by the Director, Printing & Stationery,

Mahatma Ga

dhi Road, Panaji-Goa 403 001.
PRICE-Rs. 32.00

PRINTED AT THE GOVERNMEN]

9894

" PRINTING PRESS, PANAJI-GOA—130/150-7/2021.

(Signature)
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To,

The Dircctor of Soctal Welfars thoowgh concemed %
The S:Wﬁm, Villuge Panchayal _ APPLICANT

Chief Officer, Municipality

FORM OF APPLICATION

APPLICATION FOR THE SCHEME COVID-19 RELIEF TQ
MARGINALIZED/IUNOR 1

I'HOTO OF

ar

*19

Commissioner of CCP, Fanap

5ir,

[, Shri/Smit MK amari hereby
apply for the BEx-grajin onc time fpancial assistance under tie scheme 'COVID-19 reliefl 0

Marginalized/Unorgemized Seclor’.

| subrnil my perhiculars a8 wnder
1)

2)
3
4}
3)
4]
7
8

Residential Address:-
H. No.. Ward: VillageTown: Taluka:

Constituency:

Cratc of Birlh'Age:
Gender: MalaT emale Transpender

Whether belongs ro SC/ST/OBCMinarity General Persons wilh Drsabiliies:
Aadhar Card Mo
ERIC No.-

Conlgel Mo

Dedails of Family Mombers:

L Se Mo, Ware ARE Helatian Occiemalaen

1

Ind




%) Details of aclivities engaged [Refer Schedute-A, Schedule-B, Sehedule-C and Sehedule- D)
(8r. %o, of Scheduwle Jiiic:

10} Period for which enguged ip the above metivilyr ~ (proof o be enclozed), Incasc
proolfevidence is not available then oppiicant shyll fernizh affdavil duly nolan:ed.

o

11} Additienal details of the applicanis covered under the activities listed in Schedule 3, C and T,

{=) Drving License Mo,

(k) [ssuing Authanity:

fc) Tale of issue of License:

{d} Vehicle No.-
{c} Badge Np.: - e o
(I} Sland/Route alloned by Compelent Authority;

P fpp——

12} Bank Acoount details of the applicant
a) ™anenfthe Rank:

b} Ermnch:

&)  Account Kea.!

d] Rank IFSCMICE Code Ma.:
c] Bank RTGS Code XNo.

DECLARAT 10N

] herehy deciare 1hai

L. Phave not availed the bencfit of such scheme sponsured by Government or any other apeney
m pas,

IL. The eonlens mentioned in the application are comrect to the best of my knawledge and belinl
and nolhing has beon cenceafed (hercin.

[ 1 undenake 4o relum the fioancia) assistance, i my declaration s proved 1o bo wrong and
lieble fur all CiviCriminal actiom in case ol any wrong declacasion.

signature or themb impressian
al the Apmlican

I~k



Ducuments t he altached {Allesied copics)

1.

2

Birth certificme/prant of Rirdh

Copy of the Aadhar Card

{opy of the EPIC {voting card) : -
Capy of Bank Passhook

Yerification & Recommendglion by the Office of Panchayat Sccretary/Officer designaied by the
Municipal CounciliCorparation of Cily of Paogji, us ity Annexure-],

Applicant who betongs 10 Schedule-A:

a. Altesied ar s<lf atlesicd copy of License or Registration or valid Permmit issued by campelent
authority, pedaiong lo Lheir marginglized/unorganized trade, OR

b. A copy of cenlificate from & regislered asgociation of the trede, as per format given in
Amregnres — S

Applicant who belongs to Schedule-B:

B Attested ar s=IF allested copy ol License or Registration or valid Permit iszued by corperent
authonty, pertaining to their marginalizedfonorgmized trade. OR

b. A copy of cerlificate from o registersd associadion of the made, as per formak piven in
Annezurs — [l

4. Applicant who belonga o Schedule-C:

a. Attesied ar sell allesied copy of Badge and copy of License or Regigiration or valid Permit
isaled by combpetent authooly, peraining to their marmnalizedwnorganized trade and
cerlificate as per fpmeal at Annexure- T

9. Applicint who betongs 1o Schedule-I:

B Ateesied g $ell attesicd copy of Badge issued by compeleal authority, pedaining 10 their
marginalizedmnarpamized (rade

NOTE: [ncomplete Application zre lisble for rejection wnd AppHeant shall have no claims
whaISTIVEE.



ANNENLRE-L

VERIFICATLION & RECOMMEXDATION BY THE OFFICE DF THE SECRETARY V. PSCHIEF
DFFICERTOMMESIONER OR OFEICER DESIGNATED BY COMMISEIOMER,
CORPOBRATION OF THE CITY OF PANAIL

L hereby certify 1o the best ol my knowledge and belicl that the information given by the applicant

in hizher applicatdan is verifled by me and 5 1me 1o e bEsl ef my impwledge, The oete of
ShrSmt. - i

crcvmmended [or sanctiaon  of Financisl  Assisteoce onder the schemes 'O0OWIN-19 relier o

Maurrinalized/Unonranioe] Seclor'.

hame of Verifying OfficanDfficial:

Desgnavon

Signeture with dete of Yerfying Officen'CiTicial

O ffice Seal




ANNEXURE - Il
YERIFTCATION

Format of Certificale to be issued by Assoclation of relevant trade Tor
applicant belongltp o Schedule A & B

I, Shrit$mtRum. ' hereby

cemify at ShriSmHum

dge vears, resident of is FoEsiered

_ (Neme of the Associglion) and the

with . . gt B o~

paricularsinfonmation given in ihe application by him/her are correcl

I, further certify that ShrfStwad®um, ' —_—

iy empped a8 « Tar thee Tasi .. _ Yyeams: since L

Sipnatuze of the PresidentRecretary of the Associntion,

Wame: o

Designation: L

Address!

Telephone: o

Rewistered Mo, ol the Assaciation:

AfTix the Seal-

Place:

(L [ o



ANNEXLHE - 1]
Formtat of Certificate For Schedule-C applicani
[T he issued hy owrner of the vehicle)

L alriBelHam, nerchy cortily tha

——n—r. CLIYY e —

1 am the vepineted owner of Yenicleo. which
6 it ___(¥cllow Black TaxuTourise TAx/Swage Camiar Besdind Bas), baving a Valid
Permil Xo. ard ShriEml K um, - -

_ % employed 86 &8 —— = &

{DriverConductor] fur this wehicte, having Walid Driving Liccnse No. I_'in cags af

Dover only) and ﬂ.ﬂd@t o, [in casc of Driver & Conductar).

F aay thal 1ie contenls of the [opegoing pares ere true and mxthioe is G@ise.

[Signiaturs)



List of the Traditionat Besinerees and Oeeupaliond

SCHLOL] F-(A]

—

&1, N Tradicioral Business. and Occupations Lacal derignation a: availab'e
1] Sabrignmnce seusongl boricoliure Medakara et -
02 | Subgiscnee Plooouwre Fulleass
03 | Subsimence Fishenes ; | Barponkers, Gabils, Pagi
{04 | Faswslismbendiog ¢atle in pEELTES, ghea, Buler fimi}-?f)hmgm, [3orez relhne
i ! Pmd_w:l:'nn
T Subsiskenue [BEMGIS Shetkarsherkar:
(% | River gl lwvicnile Based farme Purarm shetkar/purankar
ot Fish gear maker | Thnknr
08 | Riverine Nyheyizs Kinwakars
| 0 Carpeniry Chan, Suizr. Ycseri. Panchal |
id Paliery K.umbhar, Shet, Shelkar
] Bamboocrafi Tradilional Dalit (S0 Ocewparion
12 | Grasswark (Crenails From grass [ibess) Tan ¥inapi
13 Bangle3lass Work ¥Kankanksta (Kankwn) & 5|
14 oppursitaths (Cooper bronee, grass works) Kansas, Shinde, Remds Al
13 roldsmiths sod gold adisaps Toner ol
L6 Fem disallation Ehai-larg
17 Cobblers [shoe mukmg, fepainng ) Traditional coeupation of 5C8
IE Broam makers SanniH.nuero korapi
| 19 Agriculurs implemenis s |
|20 | (W] exiraction Ghatre-Far, Teli = =
21 Lauudry wjadual
33 [romsmiths [=har, Mesd
73 Bead, sione neckinees Fidduk-kars, Vanjams
24 il boeoy extrRalars
L Tuhes GarmeTs Kanga Kodpi Shetkar
| 26 Lacal chilfi formera wlolekars with #pecalizalion in a single crop of
| chillies
an Mingnns Cavonely/ Grunndy
28 Fainte=rs Chitari _
3% | Garland inakers, foml deeots o | Fuloci
30 | Losul sweed meal makars Khaekurs
1l Locol grem sellers Chaockars
T Ll Pyrowcchnicinns! frewarks specialist Foper, Fopgeri
23 l.veal bakers, Canlzetionces Poder
L Sail producers Mithkar, Apgariar
35 | Meedkcsnfl, embroidary | Suit-sul shivan kaapi
| 3 | Cocomdt pluckiog Fadeli
| 57 Plpniatieat worker Bhageli
| 3H izt maker 2 | Chune-kar
El Wegving Minkar e o
40 f oo ueddy Lapping | Rainger P
41 | Beammokers ! Vanshckers
42 | Trusr — ¥alaikars =
43 Failor, dcss, @oswme mskers - | Dharji, Shimpi =
| a4 | Barber | Mhelo e
45 'l Pluckers (oher han coeaau| | Paddekars o =]
| 2% . Cocongl delusker | Olpi™all solpi )
© A7 Loganul jagaery maker | finddkar, Guodkano =




5. Mo Tradilional Busiomses gnd Coouparons | Lachi detapmiglion a5 availobie
| 48 | Cocomu hanvesiors Cameri T
44 Loconul hisk rape (ras] maker Razukar
) Matied coconul leaves maker Mollankar
| 51 [ Coierimp ofloce] Food Randapi
| 32 lerhal Medwine Praclitionce = Ghadi. VezVhakhadekann
53 Tov makers £ Chitari
L Midwi e s Ll Suin
ad - Laterile stome drrssar Chiro Tokpi
56 i idoi maker. sculpror Murtikar
5t Khazen burndh repairer . Bhomkar
38 | Caen buildar | Vhodokar, Yods Karapi
- Huns selter Hodancha Yoiz
A | Poffed nec maker Chimlvo, Fov Kempi'Fasdp
=lb1 Lag rites periarmer Kirpan, Anleshil ¥idhi Famp, Pede
&2 Toarist Guide
i8] Lowder Harmn VBhaedel {female bpadera)
fd | MONREGA workers who are aceive For last 3
! vears £
£5 | Priesl L Pujari Dia -
6 | Theatre/Tiser i Timrisis i
67 Musircian Bt
k] Kiosk Ot Gasdakar
ik Houwssnaid Glearanibe kavt barm K amvali
SCHEDULE - {B8)
1.  Mokmorle Pilot
2 Aul Rekshaw Pilyd

1 SCHEDULE — £C)

| I. Siops Camings Bus Driver, whe dioot 7ol avwn the wehicle
% Siaye Carringe Rus Conduetor. whi daes ot awn the vehicle
1. Taxi Dmver, who does net ows the vehicle
4. Joods cardier Linver or Conductor, who does out gwn Lhe vehacle
| Maximum ane applicael of 8 lype will he allowed (0 spply ageinst ane whicla,

SCHEDLLE - {10

i 1, Beage Carmiage Bus™ini Dus Daver, who cwns the vehicle

i 1 Liape Caringe Husrini Huz Conducbor, who owia the wehicpe
3, Taxi Yriver, wha owmsz the veae e

| 4. Geadts chrer Lnver or Candwe lar wha awas the vehicle

| Muximum aoc applicam of v ypc will ne allowed o0 apply apeins ape vehicle.

Linel Fiopt Pros, Panaji-fega — 29 J0LIHRD - K202,



